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required, 1 will get it from the U.P.
Government.

SHRI JAGJIT SINGH ANAND: You
should get the information from ihe
U.P. Government, where it was sent,
how it was used, who was bribed and
how much out of this Rs. 1.85 lakhs,

SHRI P. RAMACHANDRAN: I have
given whatever information I have. If
more information ig required, I will
definitely try to get it and furnish it.

Deterioration in the law and order
situation in Delhi

*393. SHRI DINESH GOSWAMI:
Will the Minister of HOME AFFAIRS
be pleased to state:

(a) whether it is a fact that in
many areas of Delhi people are get-
ting apprehensive to move out in the
night due to the deteriorating law
and order situation; and

(b) if so, what remedial measures
Government propose to take in fais
regard? )

THE MINISTER OF STATE IN
THE MINISTRY OF HOME AFFAIRS
(SHRI DHANIK LAI MANDAL): (a)
The law and order situation in Delhi
hag improved and there is no justi-
fication for entertaining any appre-
hension on that score.

(b) A statement indicating the steps
taken to keep crime under check is
laid on the Table of the House.

Statement "

(i) Intensive foot and mobile patrol-
ling both during day and night,
is being done.

(ii) Armed pickets are being detailed
at strategic points to check the
movements of criminals at odd
hours.

(111) “Thikri Pehra’ is being organised
with the help of local residents
in rural ang sparsely populated
areas which are vulnerable to
crime,
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(iv) A vigilance Squad to check eve-
teasing and pick-pocketing has
been set up in every district.

(v) A special centralised squad has
alsg been set up to collect crimi-
nal intelligence and detect crimi.
nalg and gangs operating in
Delhi.

(vi) Surveillance over known crimi-
nals is being strengthened and
records of criminalg up-dated.

(vii) Special watch is being kePt on
released criminals.

(viii) Externment proceedings against
criminalg are being stepped up. _~

(ix) Following action has been taken
to augment the strength of the
Delhi Police;

(a) The strength of the mounted
police has been increased.

(b) A new police district called
the West Delhi District has
been created.

(c) 8 new police stations and 12
police posts have been set up.

To meet the immediate additional
manpower requirementg the number
of C.R.P. Battalions with the Delhi
Police has been raised from 4 to 6.

SHRI DINESH GOSWAMI: Sir, the ¢
hon. Minister has stateq that the law
and order situation has improved.
Obviously, this is 3 matter on which
there will be differenceg of opinion
between the Memberg on the Trea-
sury Benches and the Opposition. But
I do not want to join issye on this. That
fact that he has said that this has
improved shows that he has impliedly
admitted that the law and order
situation in Delhi wag deteriorating.
Now, thig deterioration in the law and
order situation is not confined only to
Delhi, but it is there throughout the
whole country and Mr., Dwivedi
yesterday pointed out in the House
the situation that is prevailing even
when passengers travel by trains. May
I know from the hon. Minister whe-
ther, apart from taking preventive
measures, he will at all try to identify
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as to why there hag been a total dete-
rioration in the law and order situa-
tion throughout the whole country?
Doeg he not feel that this deterioration
in the law and order situation is only
a symptom of a total deterioration in
the political and social atmosphere in
the country and is it not because of
the fact that tkhe Government is giving
an impression to the country that they
do not have the political will to fight
the anti-social elementg and the anti-
social elements are getting the impres-
sion that the atmosphere ig such that
they have got 3 field day?

SHRI DHANIK LAL MANDAL:
Bir, as I have pointed out in my
statement, there is improvement in
the law and order situation. Improve-
ment has been effected. If you want
I will quote statistics to prove my
point. Ag regards the will of the
Government o solve the economic and
social problemgs there is no will
lacking. We have enough will and
determination to solve all these prob-
lemg created in 30 yearg of Congress
misrule.

SHRI DINESH GOSWAMI: He has
said that he has got the statisties.
Let him give the statistics.

MR. CHAIRMAN: The hon. Minis-
ter said that he is going to give the
statistics to prove hisg point. If he
has got the statistics, he can give it.

SHRI DHANIK LAL MANDAL: I
quote the statistics from March on-
wards of this year itself.

AN HON. MEMBER: Give figures
of 30 years of Congress rule.

SHRI DHANIK LAL MANDAL:
Murder: March-22, April-14, May-19,
June-11, July-9. So, there is improve-
ment in June and July as compared
to March.

(Interruptions)

]
¥ MR. CHAIRMAN: You go on.

SHRI DHANIK LAL MANDAL:
Dacoity: March-6, April-7, May-2,
June-5 and July-nil. (Interruptions)
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Attempt to murder: March-28, April-
23, May-33, June-16, July-14.

MR. CHAIRMAN: That is all right.
You put your second supplementary.

SHRI DINESH GOSWAMI: He
wants to rely upon the statistics. Sir,
you should lay down some procedure
in the House that when answers are
given, these statisticg should be laid
in the House in advance. Apart from
that, the hon. Minister has said that
they have got the political will to
weed out the evils of 30 years of
Congress rule. May I know from
him whether this political will also
indicate that they have got the
determination to weed out the present
Prime Minister who was very much
a part of 30 years of Congress rule
in the country?

SHRI DHANIK LAJI, MANDAL:
Sir, I am very sorry that I made that
observation. I did not mean the
Prime Minister. I just retaliated to
what he said.

SHRI KHURSHED ALAM KHAN:
Sir, it means the hon. Minister is
very much satisfied with two or three
people being killed everyday in this
city and he seemg to be keeping the
statistics for his own satisfaction and
not for the satisfaction of the public
of Delhi. I may also say here that
he ig trying to divert the attention of
the people by creating the Police
Commissioner set-up. Ig it not a fact
whether the Police Commissioner
himself has admitted that the situation
is very much grave and there ig no
improvement even when this Police
Commissioner set-up ig created in
Delhi? In view of thig fact, may I
know from the hon. Minister whether
these statistics have been cooked up
by him in hig own office or whether
they have been supplied by the Police
Commissioner?

SHRI MORARJI R. DESAI: These
are baseless allegations, if I may say
so. I do not know how he can draw
these inferences. These statistics are
given by the Police Commissioner gnd
the Police Commissioner has not
Said that the situation has deterio-
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rated. He is in touch with me and
in hig opinion the situation ig improv-
ing. So, what is the use of saying
all these things?

SHRI KHURSHED ALAM KHAN:
Ang what he is saying to the public
is not ftrue.

MR. CHAIRMAN: The statistics are
from the Department.

SHRI CHARANJIT CHANANA: I
am glad that the Prime Mrtaister has
said that the Police Commussioner
has been keeping him informed  of
the crime situation in Delhi. But,
unfortunately, the crime statisticg are
available and published. When we
attended different meetings on  the
crime situation convened by the hon.
Home Minister, even then we had
pointed out—I had specially pointed
out—one thing that if at all you
wanted to take credit, the only credit
that the Government could take wuas
of establishing a record of the econo-
mic crimes. If you kindly see the
statistical table of the crimes in
Delhi, you will find that the snatch
ings have been increasing in a cumu-
lative 'manner. That is an economic
crime. You see your statistical tab’
in the case of thefts also and robber-
ies also. Now these crimeg might
lead to murder also. They might lead
to attacking a person also. That is g
different thing. While it is a law and
order situation, my submission to th
hon. Home Minister is—and it has
alwayg been—ag to what has he done
in finding out the causes of these
crimes, because these crimes have
some roots and basically the crimes
in Delhi, which is an urban centre,
have ant economic root glso. Would
the hon. Minister throw some light
on thig particular development?

SHRI MORARJI R, DESAI: I am
prepared to give z substantial prize to
anybody who puts me Wwise about all
the reasong for crimes. Crime is not
a new thing. If there is increase in
efficiency in Government crime is held
down. If that is not so, it goes wun.
Therefore, we are trying to see thst
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the efficiency of the machinery in-
creases and crime goes down, If m e
people are arrested immediately after
the crime, the crime goes down. 1If
they are not arrested, then it goes up.
This is the main reason for it, and that
is where we would like to concentrate.

SHRI CHARANJIT CHANANA: I
would draw the kind attention of the
Prime Minister to the statistics only
Let us not speak just verbatim. T.et
us see the statistics and then say
whether the statistics are correct, or
they are telling a lie.

MR. CHAIRMAN: You can ask for
the statistics.
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Only one question, You cannot have
one, two, three like that,
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SHRI DEVENDRA NATH DWi-
VEDI: It is becoming increasingly
amusing every day to see the statisti-
cal approach of this Government to
what are essentially human problem:s.
Sir, there is a saying that there are
three kinds of lies, white, black and
statistical. And to this yet anothcr
category is added, Janata lies. Every
day it is a very bad sight, to see
Members of Parliament saying that
the law and order situation is deter-
iorating and the members of the
Treasury Benches getting up and say-
ing that it is not deteriorating. Sir,
this is a fact and is not a matter of
policy. You talk to any Member of
Parliament from Delhi belonging to
either the Congress or the Janata.
He will ggree that the law and order
situation has deteriorated in Delhi.
Therefore, will the hon’ble Prime
Minister, acting as the Home Minis-
ter, consider a proposal that there be
set up an informal Consultative Ccm-
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mittee of the Memberg of Parliament
hailing from Delhi from all *he par-
ties who can meet either the Prime
Minister or the Home Minister once
every month to review the law and
order situation and devise ways and
means of improving the situation,

MR. CHAIRMAN: Ij is g sugges-
tion.

SHRI MORARJI R. DESAI: It is a
suggestion for action.
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[ 1 Devanagari transliteration.

1The question was actually asked on the floor of the

Buddha Priya Maurya.
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New body for Ambasseador Car
*394. SHRI BUDDHA PRIYA

MAURYA:¥
SHRI PRAKASH
MEHROTRA;
SHRI CHARANJIT
CHANANA:
SHRI L. R. NAIK:

SHRI KHURSHED ALAM
KHAN:

Will the Minister of INDUSTRY te
pleased to state:

(a) whether Government have peu-
mitted M/s. Hindustan Motors to im-

port dies to make a new type of dody
of the Ambassador car;

(b) whether there is likely to be an
improvement in the engine of the .ar
also;

(c) whether the price of the car
with new body is likely to increase;
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